NATIONAL COMPANY LAW TRIBUNAL
SPECIAL BENCH - I1
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNATI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD &F o 2/ /o /2eo. KT. dioo p-on.

PRESENT: SHRI R. VARADHARAJAN, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBAER
PETITION NUMBER : TCP/102/2016
NAME OF THE PETITIONER(S) : S.K.GANESAN

NAME OF THE RESPONDENT(S) : BALAJI RUBBER INDUSTRIES PVT LTD

UNDER SECTION : 397/398
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REPRESENTATION BY WHOM

P' fg‘wo« qua | N,
%\ My R, iD‘rmwé\ Covnsel J“‘ g% - & — S s

(18" 1SN
e fspen

/?muw\aa Nyaneo-
h@x\\\n (\rourte Mot

\




(6)

[TCP/102/2016]
ORDER
At request of the Learned Counsels for the parties, post the matter on
28.02.2020. .
SD SD
[S. VIJAYARAGHAVAN] [R. VARADHARAJAN]

Member (Technical) Member (Judicial)
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